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_(a) the work of the public sector alumi-
nium plant in Ratnagiri district of the back-
ward rﬁion of Konkan in Maharashtra
being held up for years while new alumini-
um or alumina plants are being cleared in
different States ; and

(b) whether Government propose setting
up a time limit for commissioning the alu-
minium plant ain Ratnagiri district ?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI PRA-
NAB MUKHER]JEE) : (a) and (b)
The Ratnagiri Aluminium Project which
was sanctined in 1974 could not be taken
up for implementation owing to the then
financial constrainsts. A review of the
project has Sence been conducted on the
basis of updated cost  estimates and
it has been found that the pro- ject
as then conceived would not be econo-
mically viable because of the following
reasons :

(a) low scale of operation.
(b) obsolete technology.
(c) high cost of power.

(d) inadequate infrastructure resulting
in high cost of material transportation.

The project may become viable if the
plants are scaled up to currently economic
sizes. It would, however, be necessary to
establish adequate reserves of bauxite for
sustaining an alumina plant of the requisite
capacity. It has, therefore, been decided to
conduct further explorations and re-assess
the bauxite reserves in the area. Depending
on the finai pictual of the bauxite
reserves, a decision on taking up fresh
feasibility study for the for the
project will be taken. Since the tech-
no-economic feasibility is not yet clear it is
not feasible to seta time limit for commi-
ssioning the Ratnagiri Project.

News-item captioned ‘‘the case of
cardboard Kolhapur Chappals”

1622. SHRI R.K. MHALGI : Will the
Minister of COMMERCE be pleased to
state :

(a) whether Government have noticed
the report in the “Statesman”, New Delhi
dated 18th July, 1980 under the caption
“ge case of cardboard Kolhapur Chap-
p » ;

(b) what action Government has taken
against the “S.P.S. International Delhi”,
the defaulting firm ;

() what action Government has taken
against the Inspector of Export Promotion
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Council and against the concerned Cus-
toms Official for the reported wrong decla-
ration about the despatch of the consign-
ment Form Delhi Air Port ; and

(d) if no action taken so far, the reasons-
thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE éSHRI
KHURSHED ALAM KHAN ) (a) to
(d) : Yes, Sir.

The matter is under investigation by
CBI. In the mean time, the firm have been .
suspended from the simplified payment
scheme for payment of cash compensatory
support. Action has also been initiated by
the concerned Leather Export Promotion
Council to de-register the firm. The Inspec-
ting Officer of the Export Inspection Age-
ncy who was found responsible for certify-
ing the consignment has also been placed
under suspension.

As regards action against the concerned
Customs Officer, no such involvement has
yet been brought to the notice of the con-
cerned customs authorities by the Delhi
Police/CBI. Appropriate action will be
taken on receipt of Police Investigation re-
port.

Functioning of Rural Banks in
Mayurbhanj, Orissa

1623. SHRI MANMOHAN TUDU :
Will the Minister of FINANCE be pleased
to state :

(a) the number and names of the rural
banks functioning at present in the
Mayurbhanj District of Orissa ;

(b) the number of such banks opened

during  1978-79, 1979-80 and 1980-81
in that district ; and

(c) whether Government have any
proposal to open some more rural banks in
this tribal district during 1981-82?

THE DEPUTY MINISTER IN THE.
MINISTRY OF  FINANCE (SHRI
MAGANBHAI BAROT) : (a) and (b) .
A region] rural bank viz, Baitarni Gram-
ya Bank has already been set up on 23-6-
1980 covering the districts of Keonjhar
and Mayurbhanj of Orissa. However,
presumably the Hon’ble Member has in
mind the number of branches of commercial
banks functoning in rural and Semi-
Urban areas of Mayurbhanj District:
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of Orissa. The relevant data in this
regard are set out below .

Rural Semi- Total
Centre Urban
Centre

1. Number of
branches fun-
ctioning as at
the end of Aug-
ust, 1980 2 29 9 38

1979 : 1 1 2

1980 (Upto
August) . 6 I vi

(¢) : In terms of the current branch
licensing policy of the Reserve Bank
of India, branch expansion efforts
of the commercial banks during 1979-81
are primarily to be directed towards open-
ing of branches at unbanked rural and
Semi-Urban centres in districts having
poorer coverage than one branch for_every
20,000 people in the rural and Semi-Urban
areas. Out of the 71  rural and Semi-
Urban branches required in Mayurbhanj
.district of Orissa in terms of the above
norm, as at the end of August, 1980, 38
rural and Semi-Urban branches were
functioning in  this district. The remain-
ing 33 branches are expected to be opened
before the end of 1981 in consultation with
the State Government.

Loan Granted by LD.B.I. to National
Development Bank of Sri Lanka

1624. SHRI D.S.A. SIVA PRA-
KASAM : Will the Minister of FINANCE
be pleased to state :

(a) whether the I.D.B.I. has granted
a loan of5 crores to the National
Development Bank of Sri Lanka to
finance import of Indian engineering
goods ; and.pu

(b) if so, what are the value of such
so far and the names of

.exporters and the nature of such goods ?

THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE
(SHRI MAGANBHAI BAROT) (a) :
“Yes, Sir. IDBI has sanctioned in June,
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1980 a line of credit for Indian rupees 5
crores to the National t
Bank of Sri Lanka for financing

of Indian capital and engineering to
Sri Lanka.

(b) No goods have so far been exported
to Sri Lanka, under this line of credit.

Private Postal Service involved in
Black Money Transactions

1625. SHRIMATI GEETA MUKHER-
EE : Will the Minister of FINANCE
pleased to state :

(a) whether the Intelligence wing of
the Income-tax department has detected
a clandestine private postal service in-
volved in transactions of black money
in crores ; and

(b) if so , the details and action taken
against the persons involved in this racket ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
ESHRI SAWAI SINGH SISODIA)
a) Yes, Sir.

(b) As a result of simultaneous searches
carried out in different places the depart-
ment has seized prima-facie unaccounted
cash of Rs. 6,56,027 and other documents
indicating transfer of 4 crores in the shape
of hundis. Preliminary examination of
seized documents indicates that this or-
ganisation is involved in the transfer of
approximately 25 crores of rupees during
a year.

The incriminating materials seized duri:
the search have been sent to the concern
Commissioners of Income-tax for utilisa-
tion in assessment proceedings according
to Law.
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